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J)eeliDe ill Deposits of Scheduled Com-
mercial Banks 

*496. SHRI M. V. CHANDRASliE-
KHARA MURTHY: 

SHRI P. M. SA YEED: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether aggregate deposi ts 
with scheduled commercial banks 
declined by Rs. 360 million during 
the week ended May 9, 1980; 

(b) if so, what was the main cause 
of this; 

(c) whether it is also a fact that 
during the period March 28 to May, 
1980 the aggregate deposits rose to a 
record level higher than during the 
same period last year; and 

(d) the main reason for 
auring May and steps taken 
prove the same? 

decliI'e 
to im-

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): (a) 
to (d): A statement is laid on the 
Table of the House. 

statement 
During the week ended May 9, 1380, 

the deposits of the scheduled com-
mercial banks declined by Rs. 35.5 
crores. These increased by Rs. 320 
crores in the subsequent three weeks. 

Short-term fluctuations in the 
volume of bank deposits are not un-
usual in the operations 01 the banks. 
These are caused primarily by move-
ment of short-term funds into and out 
of the banking system, fluctuating re-
quire:nents of large constituents !er 
higher or lower liquidity, time la~ 
between inflow into the banking .,ys-
tern of funds meant for specific dis-
bursements and their actual withdra-
wals etc. Trends in deposit mobilisa-
tion, therefore, need to be looked dt 
over a relatively lcnger period. 

During the current financial year 
(upto June 13, 1980) the deposits of 
the scheduled commercial banks .n-
creased by Rs. 791-"C"rores as compared 
to an inereafe of. Rs. 651 crores in tbe 

corresponding period of the last finan-
cial year. 

Banks continually endeavour to' 
maXImIse their deposit growth. 'ro-
wards this end, they undertake special 
publieity measures, evolve deoosit 
schemes suited to the requirements l r 
different categories of savers for dIffe-
rent purposes and undertake "ther 
forms 01 depesit mobilisation campaI-
gns. 

SHRI M. V. CHANDRASHEKA~tA 

MURTHY: I want to know from the 
hone l\Iinister whether it is a fact thdl., 
at the current rates of interest on .4~_ 

mestlc deposits and also on various 
types of loans, the banks are losing 48 
paise fcr every Rs. 100 and if so, whe-
ther there is any proposal to increase 
the rates of interest on these deposit~ 
and loans. 

SHRI R. VENKATARAMAN: I do 
not understand the question because. 
if we are paying lower rate of interest 
on deposits, we would not lese. ! r 
the hon. Member's question is that we 
are charging a higher rate of interest 
even then we would not lose. I w(.'uld 
like to know how the bank loses. 

1\1R. SPEAKER: _. Answered by a 
COll nter-q uestion. 

SHRI M. V. CHANDRASHEKARA 
MURTHY: I t has been reported in '30nle 
newspapers that, at the present "'ate.:). 
of interest, the banks are losing 48 pai3e 
for e\'ery Rs. 100. Is it ture or not? 

SHRI R. VENKATAR"A"MAN: I have 
no such information. I would like the-
hOl1. lVle~ber to send me the paper. I 
will inquire infO it, I will examine it. 

SHRI M. V. CHANDRASfIEKARA 
MURTHY: I would like to knew .franl 
the hone Minister whether there is any 
proposal to write off the loans give!). 
for agiculture and rural refinance as' 
sought by 16 States, as some progres-
sive measure. 

SHRI R. VENKATARAMAN: So fetr 
as the Central Government is concern-
ed, it has no such proposal. I:la ve 
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seen some proposals by certain State 
Governments. If the full details of 
those proposals come to the Govern-
ment of India, it will be able to c:-x-
press its opinion on it. 

SHiH P. M. SAYEED: A little whil~ 
ago, my hone friend had asked ~ he 
Minister a question about banks losing 
at the current rates of interest. One 
of the Directors of the Central Ban~, 
Mr. Vaghe, has stated that the Indian 
banks lose 48 paise for every Rs. 100 
on account ef the current rates of in-
terest On domestic deposits and various 
types of loans and the rules governlng 
utilisation of the the-se deposits. I do 
not know. Yeu can verify. The pro-
fitability of the banks is regularly I')n 
the decline. In vie'w of this, the banks 
wanted doubtful and had deht 
shoul be mae a 'permiSSlble deduc-
tion' for income-tax, the moment such 
debt lJeC'omes doubtful. I want to 
know whether the Government is ore-
pared to consider this request of ·he 
commercial banks. 

SHRI R. VENKATARAMAN: Cer-
tain representations are made by banks 
that the Government's directive that 
they should give loans under differen-
tial rate of interest and also at the 
concessional rate of interest on 40 per 
cent cf the total lending, causes thenl 
a certain amount of loss. And they 
are magnifying it. According to the 
Government, it should be possible for 
banks to so adjust their lending rates 
that they are able to cover a little lose; 
in respect of the DRI as well as con-
cessional rate of interest They are 
charging a higher rate of interest for 
commercial loans in which the borro-
wers are making a lot of profit. There-
fore, it should be possible £('r tihe banks 
to charge such rates of interest accor"'-
ing to the capacity of the respective 
borrowers to pay-charge more (or 
those who can pay more, who earn 
more, who profit more and charge less 
tor those who are w.nable to pay. 

SHRI P. M. SAYEED: Sir, he has not 
answered my question about the per-
missible deduction for income-tax. 

SRRI R. VENKATARAMAN: A se--
parate question will have to be +ableJ. 
in respect of income-tax. 

SHRI DIGIJA Y SINH Will the 
Government consider raising the inte-
rest rate as an anti-inflationary. If 
so, will the Government consider fais-
ing the rate in this particular case? 

SHRI R. VENKATARAMAN: Pro po ... 
sals have come to increase the rate of 
interest for permissible deduction .for 
interest-tax. As a consequence, ~he

Banks will be obliged to raise the lenu .... 
ing rates. Even so, I have stated that 
the lending rates shall not be increas-
ed in respect of D. R. I. Loans. Ia 
respect of the other loans, they may 
increase only t(' the extent of the tax 
and not more than that. They cannot 
profit out of it. 

'.all 'l~~ wmtt li~~ \ifr, ~. ttCfi 
~ ~rCl-;rr ~~ Cfi~ ~T6m" f. I itu 
~crr~ ~~ ~ f~j f~~~ ~r~ it ;rar~' tff?1ltl 
m!1f ~·ffT ~ 'An f<.fi+f 'U~ it ~;,. Cif;;f ~Thr 
ii(~ gi? ~ ~-il ~T~l( it ;'3"rr<fiT \if·liT 
m!lT it fCiiXf fOfiXf 9;f'il:tl~ it ~ur f~ l'flr ? 

..0 

SHRI R. VENKATARAMAN: Sir, it 
is a very big question put in a very 
small way. So far, I do not have the 
figures of their deposits in each state 
But it will require collection cf infor-
mation from various banks and val'l-
ous States. It will take time. If t~le 
hon. Member tables a question, I will 
collect the information. 

MR. SPEAKER: Question No. 497. 
Shri V. Kishore Chandra S. Deo. Ilet 
here Shri S. R. A. S. Appalanaidu 
Not here. I tlhink that both of them 
have consulted each other! Q. No. 498 
-Not here. Q. No. 499 Shri Navin 
Rawani. Not here. Tliis ~s coUective 
wisdom! 

'IT ~ ~ : ~~, ~ 
rn~ if; tftii ~~ em ~ w V'Ji trrnr 
t I ~ ifTt if ~ «mr ~f~ I 

MR. SPEAKER: Members should 
themselves realise what they are doing. 

-tt ""'"" ~ : ~ ~ if 6t ~ (t, 
~ "'f~ I 
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MR. SPEAKER: Q. No. 500. Shri 
K. T. Kosalram. Net here. Q. No. SOl. 
Shri D. p. Jadeja Not here. 

Shri Ahmed M. Patel. Not here is it 
not Something spectacular? 

Q. No. 502. Shri K. Mallanlla. Thcnk 
God. You are here. 

High power Task Force to improve 
'Indian Airlines' passenger handling 

system 

*502. SHRI K. MALLANNA: Will 
the Minister of TOURISM AND CIVIL 
A VIATION be pleased to state: 

(a) whether Government have ap-
pointed any panel for considering 
ways to improve the quality of food 
served On the Airline flights; 

(b) whether Indian Airlines has set 
up a high power task force to observe 
and improve the Airlines passenger 
handling system at various airports; 
and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI CHANDU .. 
LAL CHANDRAKAR):(a) No, Sir. 

(b) and (c). Indian Airlines has set 
up a two-man Task Force to stuf1 v and 
improve the passenger facilitic3 at 
maj or airports. The Task Force is 
empowered to take decisions On 

matters pertaining to passenger facili-
ties like provision of more telephone 
connections for better communications, 
creation of more' posts for b()tter 
passenger handling and baggage clea-
rance facilities etc. 

SHRI K. MALLANNA: Sir, I w'ant 
to know from the hon. Millister 
whether the Indian Airlines are 
supplying sub-standard food to the 
passengers. If EO, "what action has the 
government contp.mplated to improve 
the quality of food supplied to the 
passengers ill the Indian Airlines? 

MR. SPEAKER: Do they provide? 

SHRI K. MALLANNA: That is \vhat 
T want to know from him. I want to 
know from him whether the Indian 
Airlines are supplying sub-standard 
food to the passengers. If so, \\I-hat 
action is contemplated to ;mprovc the 
quality of food. 

SHRI CHANDULAL CHANDRA-
KAR: Sir. it is a fact that therp' has 
been a lot of complain t8 in regard to 
food supplied by the Indian Air lines. 
A serious thought is being given to 
improve the quality of food served, as 
also how it ca!1 be done quickly and 
the quality is improved in all the 
services. 

Recently in air-bus, We have intro-
duced dinner also. 

AN. HON. MEMBER: What about 
lunch? 

MR. SPEAKER: One meal a day is 
good luch enough .. 

SHRI CHANDULAL CHANDRA-
KAR: Not only this Till somE> tl me 
back food was provided by ITDC 
hotels only but now We have provided 
that food will be supplied not only 
from Government hotels but from non-
Government hotels. At the saine 
time, we have put some restrictions 
so, that they would be able to provide 
best quality of food. Whatever the 
quantity may be, so far as the quality 
is concerned, it should really be of 'A' 
class; that is our intention and we 
are trying to imprOVe the standard. 

SHRI K. MALLANNA: S~cond 
question: I;; the food supplieri by 
Indian Airlines coming from public 
undertakings or private undertakings? 
If So, to what ('xtent the private supp-
lies are there? 

SHRI CHANDu'LAL CHANr'RA-
KAR: I have just replied to that. Not 
only from Government hotels, but 
from non-Government hotels also we 
are getting food. That is, private 
hotels also. The percentage is a]so 




